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1, the Chairman of the Committee on Private Members' Bills and Resolu-
tions, having been authorised by the Committee to prescnt the Report on their
behalf, presert this ngr{d Report. 4

[

2. The Committee mc: on the 153 May, 1970, for—

I. Allocation of time to the Resolutions set down in the List of Busi-

ness for Friday the lﬁ_t.h“M_ay{ 1970. A
1. Classification and allocation of time for discussion of Bills (vide
Appendix).

Allotment of time to Resolutions

3. The Members whose Resolutions had been included in the List of Busi-
ness for the 15th May, 1970, had been invited to present their views on their
Resolutions  defore the Committee. Sarvashi C. K. “Bhattacharyya and

X I.’iﬂt‘hﬁﬁf{ f@ttendcd the sitting.
4.~1The Committee recommended the allocation of time as follows : —

(1) Resolution regarding University examination reforms 2 hours
Committee.

(2) Resolution regarding Economic  disparity and social 2 hours
inequality.
Classification and allocation of time 1o Bills
5. The Members concerned had been invited o nt before the Com-
mittee their vicws on their Bills. \ Shri Manubhai Paltj aftended the sitting.

6. After considering all aspects of the Bills. the Committee placed all the
Bills in Category ‘B’ and recommended allocation of time for each of thesc
Bills as shown in column § of the Appendix.

Recommendations
7. The Committee recommended that—

(i) the allocation of time to resolutions, as shown in paragraph 4
above, be agreed to by the House; and

(ii) the classification and allocation of time to Bills by the Committee
as shown in the Appendix be agreed to by the Housc.

. New DEeLHI G. G. SWELL,
a2 Chairman,
May 12, 1970. _ Committee on Private Members'
Vaisakha 22, 1892 (Saka). Bills and Resolutions.
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S. Name of the Bill and the
No. Member-in-charge

1 The Constitution (Amendment)
Bill, 1970 (Inseriion of new
articles 244 and 24B) by Shri
George Fernandes.

2 The Price Control Bill, 1970 by
Shri George Fernandes.

3 The Civil Liberties Commis-
sions Bill. 1970 by Shri
Madhu Limaye.

4 The Leader of the Opposition
gill .11970 by Shri Manubhai
atel.

“s The Constitution (Amendment)
Bill, 1970 (Amendment of arti-
cle 222) Shri Om Prakash
Tyagi.

6 The Industrial Disputes
endment) Bill, 1970
of section 2, Om-
ssion section 9B etc.) by
Shri R. Umanath.

Bill No. Category Time allot-

allorted ted by the

Committee

3 4 b

47 of 1970 B 2 hours
$0 of 1970 B 2 hours
s1 of 1970 B 2 hours
48 of 1970 B 2 hours
46 of 1970 B 2 hours
49 of 1970 B 2 hours
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